CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

. . .o . e

~original application No. 251/04
Jabalpur, this the 25th day of June, 2004

Hon'ble shri M.p.Singh, Vvice Chairman
Hon'ble Shri Madan Mohan, Member (J)

H.R. Chourdsia s/o sh. J.L.Chourasis,

aged about 57 years, ﬂ

Principal (u/s), Kendriya vidyalaya Sangathan,
Regional office, Jabalpur.

Gwarighat Road, Jabalpur. " : . .Applicant

(By Advocate: shri Manoj Sharma?

-Versusw

1. Union of India through
Secretary, '
Govt. of Indisas,
Ministry of H.P.D., _
NewDelhi. ¢ .4 others. .« .Respondents

(By Advocate: -Shri M.K. Verma)

ORDER (ORAL)

By M.P. Singh, Vice Chairman-

Learned counsel for the applicant states that in .
the light of the judgement passed in O;A. No. 544/2003, this
0.A. has becaome infructuous. Accordingly, the 0.A. is
dismissed as infructuous. The applicant is, however, at
liberty to,apprbach the Tribunal in case he still feels

aggrieved and so advised.

(Madan Mohan) . _ (M.P .Singh)
Judicial Member vice Chairman
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